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MEMBER U)
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ORDER
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1. On hearing the Learned Counsel for some time, certain queries have been
raised, to be answered by the Learned Counsel on the next date of hearing.

2. A Ledger Account of the Creditor in the Books of Accounts of the Corporate
Debtor is also to be placed on record.

3. Adjourned to 16.01.2018.
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SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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